BEFORE THE ADJUDICATING AUTHORITY
NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD
Court 2

IA/283(AHM)2021 in CP(IB) 152 of 2018

Coram: HON'BLE Ms. MANORAMA KUMARI, MEMBER JUDICIAL
HON'BLE Mr. CHOCKALINGAM THIRUNAVUKKARASU, MEMBER TECHNICAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD BENCH
OF THE NATIONAL COMPANY LAW TRIBUNAL ON 19.04.2021

Name of the Company: Sunil Kumar Kabra Liquidator of Danke
‘ Electricals Ltd.
- V/s :
Uttar Gujarat Vij Company Ltd & An

Section 60(5) of the Insolvency and Bankruptcy Code.

S.NO. NAME (CAPITAL LETTERS) DESIGNATION REPRESENTATION SIGNATURE
1.

2.

ORDER ,
(through video conferencing)

Due to the sudden demise of sitting Hon'ble Member (Judicial), Mohammed
Sharief Tariq, the court is adjourned today as a mark of respect to the departed
soul. '

List the matter on 31.05.2021

CHOCKALINGAM THIRUNAVUKKARASU MANORAMA KUMARI

MEMBER TECHNICAL MEMBER JUDICIAL
Dated this the 19th day ot April, 2021

AB



